
GOVERNMENT OF INDIA 
LAW AND JUSTICE

LOK SABHA

UNSTARRED QUESTION NO:483
ANSWERED ON:26.02.2015
PENDING COURT CASES
Ajmal Shri Sirajuddin;S.R. Shri Vijay Kumar

Will the Minister of LAW AND JUSTICE be pleased to state:

(a) the number of cases of D Voters, Foreigners and Fisherman from other countries including Sri Lanka pending in Supreme Court,
High Courts, Subordinate Courts including Fast Track Courts as on date, Separately; 

(b) the number of such cases disposed of in these courts during the last three years, court and year-wise; 

(c) the reasons for pendency of such cases and the remedial steps taken/being taken by the Government in this regard; and 

(d) the details of sanctioned strength and vacancies in Fast Track Courts in the country along with the steps taken to fill up these
vacancies?

Answer

MINISTER OF LAW AND JUSTICE (Shri D.V. Sadananda Gowda ) 

(a) to (c) : Madam, this information is not maintained centrally. 

(d): A statement indicating the numbers of Fast Track Courts (FTCs) reported functional is enclosed as Annexure. Filling-up of
vacancies in subordinate courts including FTCs is within the purview of the respective State Government and the High Court. 

Annexure 

STATEMENT REFERRED TO IN REPLY TO THE LOKSABHA UNSTARRED QUESTION NO. 483 TO BE ANSWERED ON 26th
February, 2015 

STATEMENT REGARDING NUMBER OF FAST TRACK COURTS APPROVED FOR 11TH FINANCE COMMISSION FUNDING IN
2000 AND FUNCTIONAL AS ON 31/3/2005, 31/3/2011 AND ON THE DATE MENTIONED 

Sl.No. Name of the State Approved no. of  No. of FTCs   As on
    FTCs as in 2000  functioning

1 Andhra Pradesh     86   72   April, 14
2 Arunachal Pradesh 5   0   March, 14
3 Assam   20   20   Oct.12
4 Bihar   183   179   March.11
5 Chhattisgarh  31   21   April,14
6 Goa   5   5   July, 14
7 Gujarat   166   61   Feb.,11
8 Haryana   36   6   Dec.10
9 Himachal Pradesh 9   0   June, 14
10 Jammu & Kashmir  12   5   June, 14
11 Jharkhand  89   11   March, 14
12 Karnataka  93   39   March, 14
13 Kerala   37   38   Aug., 13
14 Madhya Pradesh  85   84   Dec.10
15 Maharashtra  187   92   June, 14
16 Manipur   3   2   Oct.12
17 Meghalaya  3   3   June, 14
18 Mizoram   3   3   March 11
19 Nagaland  3   2   Oct. 12
20 Odisha   72   30   June, 14
21 Punjab   29   20   March, 14
22 Rajasthan  83   0   March.14
23 Sikkim   3   1   March, 14
24 Tamil Nadu  49   32   June, 14
25 Tripura   3   2   June, 14
26 Uttar Pradesh  242   80   Feb 15
27 Uttarakhand  45   0   July, 14
28 West Bengal  152   77   Aug., 14



28 West Bengal  152   77   Aug., 14
29 Delhi   -   10   March, 14
 Total   1734   895       
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